FINANCIAL EXPRESS

alzre
PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insclvency and Bankruptcy Board of India

[Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF M's G 5 OILS LIMITED

1. | Name of Corporate Debior Ms G SOILS LIMITED

2. |Date of Incosporation OF Corporate Delbvior | 07/ 11/1997

3. | Audhority Under Which Corporate Debior | RoC- Hyderabad
ks Inconporated | Regisiered

4. |Corporate |dentity No./Limited Liabity | U15143TG1997PLOD2 8321
|dentibcaton Wo.of conporate debior

3. |Address of fhe Registered Office and | HINe. 4-5-3 Station Read, Adiabad Andhea Pradesh
Principal Office {if any) of Comporate Debior| T 504001 In

6. | Inzolvency commencement date in 215t December, 2021 but Order

respect of Corparate Debtor upboaded on 28th Decamber, 2021.
7. | Estimaied date of closure of insocivency | 19th June 2022
resobufion process

g Name and registraon number of the Gonugunta Murali
solvency professional acng as inlerim | Reg.No.
e solution professional IBBI/IPADO1/IP-PO0O6542017-2018/11 138

9. !Address and e-mal of the nierm|HNo. 16-11-184, G-1, 34 Laxmi hdayam,
resolution professional, as registered with|Saleem Magar Colony, Malakpet, Hyderabad,

e Boand Tetangana, S00036.
E-maid |d: gmurali34@ gmail com
10 Address and e-mad o be used or HNo. 16-11-188, G-1, S LaxmiNdavam, Sdeem
Jcomespondence with the iniedm Nagar Cdony Malakped, Hydersbad, Telangana,
resciution Professional 00022 E-mail id: gsolip@gmailcom and
gmurali ¥@gmail. com
11! Last dale for submission of claims 12th January, 2022

12| Chsses of creditors, if any, under ciause(p) Will idenify on veafication of
of sub-seciion HA)of secion 21, asceriained bodks of accounts
by e inierin resdulionprofessional

13 Mames of Insohvency Professionals identied o) Not Avasiable at present
acl as Auhorised Repsesentaive of crediions inf
ackass {Theee names for each class)

14| (a) Relevant Forms and Web link: hitps/fibbi gov.inhome/downl cads
{bjDetads of authorized representafves | Phvysical Address: Not applicable
are avaiable:

Molice ks henaby given fhat the Mational Company Law Tribwnal has ordered fe comme ncement of
a conporate insohvency resolufion process of fve Ms G S 0ILS LIMITED on 21st December, 2021
bt oud er wpboade don 28th Decemiber, 2021,
The creditors of M5 G S OILS LIMITED, ane herebry called upon to submit their ciaims with proofon
or before 1 2th Janeary 2022 fo the interim resoludon professional at the addses s menfioned aoainst
enty Mo 10
The fnancidl credilors shal submil ther daims wih proof by electonic means only. Al oher
orediiors may subamit the claims with proof inperson, by postorbye lecronic means .
Afnancia creditorbaionging o a dass, a5 Bied against the entry Mo, 12, shal indicateits choiceof
authorised repm sentative fom among the fwee insohency professionak Esied against entry Mo 13
o act as authorsedrepresentative o fthe class [specify dass) inForm CA Jkot Applicabie)
Submissionof fase or miskeading proofs of daim shall atim of penaties.

MName and Signature of Interim Resolution Professional : Gonugunta Murali

Reg.No: IEEINPA-001/IP-PO0G 54201 T-2018/11133
Date and Place : : 30M 272021, Hyderabad

respTo e https://epaper.finan
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